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$eparately. During Kharif 1 4·.5 
short-term Joan amounting to R . 12~. 
cror~s was sanctioned to vo.riou St te 
Government out of the total bud etary 
provi ion of R . 200 crores for the year. 

Handf OTer t Account of Ie if 
Aid Tic ot by S.B.I. 

1089. SHRI SATY ASA DHA 
CHAKRABORTY : 

PROF. RUP CHAND PAL: 
Will the Minister of SPORTS b pIe !ed 
to tate: 

(a) whether the State Bank ef Jrldi 
authorities responsible for the sale of 
Asiad ticket handed over to the Special 
Oriani ing Committee full computed d 

ccounts for th ticket; 

(b) jf so, whether the s id .O.C. 
has con4iucte:4 au.it of the aid Rccount 
by this time ; 

(c) if so, detail of thl aid aud it 
report; and 

(d) if n audit has been con4uete4 
so f a r, by wha t time the audit i ,oin, 
to be conducted and placed on the 
Table 1 

THE DEPUTY MT ISTBR IN THE 
DEPARTMENT OF SPORTS (SHRI 
ASHOK GEHLOT): (a) to (d) The 
State Bank of India rendered complete 
acooun l of the ale proceeds of A iad 
tickets together with details of uu old 
tickets i D the proforma preserib d by the 
Special Organi iog Committee. The un-
sold ticket lying with the ank were 
J,)hy ically checked by a t-am constitut-
ed for this purpo e, which exercised 
1000/0 phy ical check of unsold tickets 
of important events and test check of 
other event. 0 di crepancies were 
noticed as a result of physical check of 
unsold ticket by thi committee. 

.. mendm t of F in Code 

1090. DR. ·VASA KUM R 

PANDIT: Wi JJ the inister of AORT· 
CULTURE b plea ed to sta te : 

(a) \ hether Central Government have 
written to the State Government to 
suitably amend the outdated British 
regime "Famine Code" which i proving 
anti-agriculturi st in the event of natural 
adver ities ; 

(b) if so, names of the State Govern-
m nts which have re p nded fabovra bly; 

() hether ny 
havt: n t responded 
rea on thereof; 

ta te Governmen t 
a nd if so, the 

(d) whether Central Gevtr ment h a ve 
prepared any model .. ational Famine 
Code" for con id ration of the State 
G ernment; and 

(e) hether Gov roment contemplate 
to amend the "concurr nt Jj t" in the 
Con titution, so a to have one uniform 
•• fttional Fam ine ode "; if not, the 
re n therefor? 

THE MI ISTER OF STATE IN THE 
MlNISTRY OF AGRI UL TURE 
(SHRI YOGENDRA M KWANA): 
() The C ntr I Government had 
wri tten to State G overnment durin 
February, 1980, to up-date their Relief 
Ma nu al , or prt pare new Relief Manuitl 
w:r~ no such Manual exi sted. 

(b) and (c) The State Governments 
of Bihar, Gujarat, Haryana, Himachal 
Pr Cide h . Kerala, Madhya Prade h. 
Mahara. hlra, M nipur. Tamil Nadu, 
Tripura, Uttar Prad h and We t Bengal 
int imated that they are in the process 
of up-dating their existing Manuals. 
R!'ply from o ther S ta te is awaited. 

(d) Central Government have en)y 
p rep' red Guideline for prep rat jon or 
New Relief Manuals a well a for 
reviewing/uD-datinl the existin ReJief 
Manual for dea ling with natural c 1.-
mitic e. The e were circulated to the 
St to Governmen t · are referred to in 
reply to part (3) of the Question. 
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(e) There i no such propos ) under 
the consideration of the Government of 
India as one uniform ReHef Code j not 
IikeJy to meet the requirement of diffe-
rent State under d ifferent types of natu-
ra} calamitie . 
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